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plied was muddy and unfit for drinking were 
received; and 

(d) if so, the reasons for the water being 
muddy and the action taken in thii regard? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR. S. CHAN-
DRASEKHAR):   (a) Yes. 

(b) As the suRply is from deep tube-
wells, the samples are taken for bacte-
riological examination once a week and for 
chemical and other examinations only 
occasionally. 

(c) The Delhi Municipal Corporation 
have stated that no such complaint was 
received, 

(d) Does not arise. 

FACE VALUE OF LLC. POLICIES 
956. SHRI BHUPINDER SINGH: Will the 

Minister of FINANCE be pleased to state: 

(a) whether following the decision of 
Postal Life Insurance authorities, LLC. also 
propose to raise the face value of all the 
current Life Insurance policies; 

(b) if so,  by how much;  and 

(c) if not, the reasons therefor? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MORARJI 
R. DESAI): (a) to (c) The Postal Life 
Insurance Fund decided to reduce its premium 
rates with effect from 1st April, 1967. The 
increase in the sum assured under policies in 
force on 31st March, 1967, that is, immedia-
tely before that date, is intended to preserve 
equity between the old and the new series of 
policy holders. The question of revision of 
premium rates of L.I.C. is still under 
consideration, and when a revision takes 
place measures to preserve equity would be 
considered in the context of its own con-
ditions. 

SEWAGE WATER TO AUGMENT DELHI 
WATER SUPPLY 

957. SHRI BHUPINDER SINGH: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state; 

(a) whether there is any scheme under 
Government's consideration to augment water 
supply in Delhi by recovering water from 
Sewage and treating it for re-use; and 

(b) if so, the details thereof? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR. S. CHAN 
DRASEKHAR): (a) and (b) There 
is no scheme for augmenting Delhi's 
Water Supply from Sewage after treat 
ing it for re-use. However, a scheme 
which provides for supplying 70 
cusecs of treated effluent for irrigation 
in Haryana and securing gpod canal 
water in exchange for augmenting 
Delhi's Water Supply is under nego 
tiation with the Government of 
Haryana. rjf| 

 


